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DR. K.L. RAO : As I said earlier, Flood 
Control works come under the purview of 
the State Governments and it is their res-
ponsibility and now that popular Govern-
ment is going to be set up in West Bengal 
I think and we hope there will be greater 
activity in that direction.

SHRI B. K. DASCHOWDHURY : Let 
him not allow it to be done by the State 
Government. Let the Centre kindly have 
its control.

SHRI P. VENKATASUBBAIAH : May 
I know whether the constitution of the 
Ganga Flood Control Commission is linked 
up with the grand design to link the Ganga 
with the Cauveri, and whether the latter 
is in any way linked up with the Flood 
Control Commission's job ?

DR. K. L. RAO : No, Sir. The Ganga- 
Cauvery naiional water grid is being thought 
of or planned essentially in the interests 
of irrigation. Incidentally, it will also be 
beneficial from the point of view of navi-
gation and llood control as well. But the 
main emphasis will be on the development 
of irrigation and the prevention of drought 
in various areas because of failure of 
rains.

SHRI BHOGENDRA JHA : I want 
know whether it is proposed to set up one 
board for controlling the North Bihar floods 
also.

MR. SPEAKER : The main question is 
about inter-State coordination. The hon. 
Member may give notice of a separate 
question.

Progrees of Western Kosi Cana) Project

*15. SHRI BHOGENDRA JHA :

SHRI JAGANNATH MISHRA :

Will the Ministsr of IRRIGATION 
AND POWER be pleased to state :

(a) whether Gonvemment of Nepal 
have made available land for the Western 
Kosi Canal in their territory;

(b) whetehr the land required for the 
project within India has been acquired;

(c) whether and if so, what funds for the 
project have been provided in the Fourth 
Five Year Plan and the Annual Plan for 
1972-73; and

(d) the overall progress made on the 
project so far ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B.N, KUREEL): (a) to (d). 
A statement is laid on the Table of the 
House.

STATEMENT

The Western Kosi Canal pro-
ject is estimated to cost Rs. 37 crores, out 
of which the cost of work lying in Nepal 
is about Rs. 6.3 crores. The provision for 
this project in the Fourth Plan is Rs. 50 
lakhs. The allotment during 1971-72 is 
Rs. 5 lakhs, and in 1972-73, the State 
Governments are intending to spend about 
Rs. 1 crore.

The Government of Bihar are propos-
ing to start the work immediately on the 
first two miles of the canal, where lands 
had already been acquired earlier in connec-
tion with other works of the Kosi project. 
This will be followed by works on the 
remaining portion of the main canal, 
distributaries etc. in the entire Nepal por-
tion. Work on the Indian portion is, for 
present, proposed to be taken up only on 
major structures which are likely to take 3 
or more seasons to complete. After the 
Nepal works have progressed well, the 
works on the Indian Portion wil be taken 
up.

Project buildings have been built at 
some suitable places for carrying on the 
investigation and constrnction and tenders 
have been invited for constructing the first 
two miles of the Wertern Canal.

SHRI BHOGENDRA JHA : The state-
ment laid on the Table of the House is 
very disturbing. The whole project will 
cost Rs. 37 crores but the provision for the 
whole Plan period is only Rs. 50 lakhs. So,
I would like to know whether full provi-
sion would be made to ensure the comple-
tion of this project during the Fourth Piaa
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period. At the time the agreement was 
concluded with the Government of Nepal, 
we were told that the entire land required 
for this project in Nepalese territory would 
be handed over to India by the end of 
February. Today, it is the 14th of March. 
May I know whether that land has been 
acquired by use or not ?

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): In regard 
to the provision of funds for this project, 
in the Fourth Plan, it has to be noted that 
this is an irrigation project, and irrigation 
projects are the responsibility of the State 
Governments. I attended the Kosi Control 
Board meeting, and with great difficulty I 
could persuade them to cnhance the provi-
sion for this year to Rs. 1 crore. I appreciate 
the provision required for the Kosi is 
much more, and we should try to complete 
the projcct in three or four years, but it is 
the Bihar Government which has to have 
a look at this, and I hope that the popular 
Government which is going to be set up 
there shortly will take a better view of 
these matters and make a better provision 
the next year and also for the successive 
years. So far as the land is concerned, 
it is true that the agreement provides that 
the Nepali land will be haded over to the 
Government of Bihar for the purpose of 
constructing the canal from February, 1972, 
and we had also promised that we would 
finish the canal in the Nepalese territory 
by 1975. What actually happened was 
that till the end of January, the land could 
not be handed over to the Government of 
Bihar, and the Nepal Government has 
recently aked us to mark out the land, 
what is called the “dag belling" on the spot, 
which is required for the construction. I 
am pretty certain that there will be 
no difficulty in the matter of acquiring this 
land, because the Nepal Government have 
agreed to hand over these lands and are 
ready to hand them over. It is only re-
cently that we have sent the plans, and I 
think it is fair to wait for one or two 
months. Meanwhile, the work is not being 
delayed, because the first two miles are 
already in our possession, and we shall try 
to make a start of the work in those two 
miles.

SHRI BHOGENDRA JHA ; The ques-
tion of land acquisition on the Nepalese

side as well as the Indian side can be taken 
up together. May I know whether any 
efforts have been made to acquire the land 
on the Indian side also, and if not, why 
not 1 About Rs. 6 crores are to be spent on 
the Nepalese side, and I do not think that 
the Government of Bihar should be expec-
ted to spend that amount in the Nepalese 
territory. May I know whether the Cen-
tral Government will take the responsibility 
at least for that land ? Since the Plan 
provisions for the Fourth Plan have already 
been made by the State Government, it 
cannot to be expected that the project 
could be financed out of the Plan provisions 
made by the Bihar Government. May I 
know, therefore, whether any extra alloca-
tion is being made to ensure the full amount 
for the Plan period ?

DR K.L. RAO : In regard to acquisi-
tion of land the first two miles in Nepal 
territory have been acquired. But work in 
the Indian territory comcs only after the 
canal in Nepal is constructed. Therefore, the 
first priority must be to acquire land in Nepal 
territory and then in the Union territory. 
I quite agree that if we had sufficient funds 
work could be started simulnaneously on 
the Indian side and the Nepal side. But 
since wc do not have sufficient funds at 
this stage, it is much better that we concen-
trate on work m the Nepal side and have 
that portion of the canal completed and 
when more funds arc available we could 
acquire land on the Indian side to proceed 
with the rest of the work. I entirely agree 
with the hon. Member in regard to what 
he says about the financing of the project. 
The cost of construction of the canal on 
the Nepal side is about Rs. 6$ crores. But 
unfortunately irrigation projects are the 
responsibility of the State Oovernments 
concerned. I am sure the future Ministry 
in Bihar will take a fresh look at this.

SHRI BHOGENDRA JHA : But the 
Stale is under President’s rule now.

DR. K.L. RAO : I am sure when the 
new Ministry takes office, the Minister 
in charge of this portfolio will make out 
sufficiently strong case and then probably 
the Government of India will have a look 
at it.
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SHRI JAGANNATH MISHRA : The 
Minister has been kind enough to say that 

th3 irrigation project should be completed. 
B it from a perusal of the statement, it 
appears he is not keen about getting it 
done at the earliest. By what time or 
date is the scheme going to be completed ?

DR. K. L. RAO : That depends on the 
finances that will be available. 1 expect 
the project to be completed in 3-4 years; 
that is the optimum period. It will cost 
Rs. 6 to 8 crores a year. But in regard to 
the finance, I am sorry to say, as 1 have 
said here very often, that I am helpless in 
the matter; it is a State project and is the 
responsibility of the Slate Government. I 
only hope that when the new Bihar Govern- 
mert takes office they will have better and 
fresh look at this and make the necessary 
provision. I quite agree that this project 
has already been delayed for a long number 
of years.

DR. HENRY AUSTIN : When the 
hon. Minister is making plans for the 
Ganga-Cauvery link project, would he, also 
think of linking the Periyar with Cauvery 
and make advance planning ? 1 know it has 
nothing to do with this question. But this 
has become a discussion of the integrated 
canal system and has some relevance.

MR. SPEAKER : Frome one end to 
the other. Next question.
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THE MINISTER OF RAILWAYS 
(SHRI R. HANUMANTHAIYA) : 
<a) Modernisation o l Indian Railways is a

continuing process and one of the principal 
objectives of Railways' Five Year Plans has 
been to progressively modernise the system.

(b) The modernising process on the 
Indian Railways comprises of dieselisation 
and electrification of traction, planned 
gauge conversion, introduction of improved 
methods of track maintenance, signalling and 
telecommunication network, adoption of 
improved types of wagons and coaches and 
modern concepts of marketing, planning 
and managerial control.
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SHRI K. HANUMANTHAIYA : The 
hon. Member has made several suggestions.
I welcome them all.
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SHRI K, HANUMANTHAIYA : Yes 
Sir. What the hon. Member says is right. 
We are taking steps to manufacture cement 
sleepers. Only last week I went to Madras




